
BEFORE THE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE, CHENNAI 

 
Original Application No. 51 of 2024 (SZ) 

 
 

In the matter of: 
Tribunal on its own motion SUO MOTU based on the News Item in Dinamalar 
Newspaper, Chennai Edition dt: 05.02.2024, “Beaches becoming garbage 
islands pose a threat to ecosystems and livelihoods”. 

 
Versus 

 
Water Resources Department,  
Rep. by its Secretary, Chennai and Ors.                         

         Respondent(s) 
 

 
 
 

INDEX 

S. No. Date Description Page No. 

1 24.06.2026 Status Report filed by Department of 
Fisheries and Fishermen Welfare. 

01-13 

 
 
 
 
 
 
 
 
 

Through 
U. Gokulakrishnan 

 Counsel for Government of Tamil Nadu 
National Green Tribunal 
Southern Zone, Chennai 

 
DATE: 11.07.2026 
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